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P H 'H S E Ni T 

THE HON' F3LE UEM3ER (JWI.IAL.) 	: SH}U (H.RA,Ri H NA i.\D 
THE HON' BLE 	tHI3EH(AiJcLINISTHATIVE): SHRI L.  .H.A .REGU 

I 	I?LICJVr ION N0L'6(,) 

S,M,Srikantar, 
C/o Sh.H,S.Jois, idvocate, 
No.150/36, r\rHs Rod, 

... Applicant. 

Versus 

1, The Director General, 
Posts & Telegraphs Doptt., 
Dak Thar Bhavan, Pan. St., 
New Delhi.! 
Assistant Director General(DLT), 
New Delhi—hO DC)!. 

The Divisional Engine'r(Telephones, 
Mysore-570 001. 	... 	espondents. 

ii 

In the above said •applicdtiofl this Tribunal has 
passed the following order:— 

"Shri H.S.Jois, counse.1 for the applicant, submits 
that the applicant has repr sented to the Member, 
P&T Board, for relief and he is awaiting orders 
on his representation. In view of this, we do not 
consider the matter to be ripe for giving any relief 
at this stage, nd reject the same. 

Applicant is .a 
for relief, if he is 

7< -  representation'.t 

i'sien\'under -' hnd 

this 18th dfr of August, 

-- 
/ 

liberty to approach this Tribunal 
aggrieved by the result of his 

and the seal of this Tribunal, 
1986. 


